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Shri Y. B. Chavan: There is no
question o! appointing a commission
en this.
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12.32 hrs.
PAPER LAID ON THE TABLE

ANNUAL ACCOUNTg OF THE CoMMIS-
SIONERS FOR THE PORT OF CALCUTTA
AND AUDIT REPORT

The Minister of State in the Minis-
try of Transport and Aviation (Shri
C. M. Poonacha): With your peTmis-
sion, Sir, I beg to lay on the Table
of the House, on behalf of Shri Sanjiva
Reddy, a copy of the Annual Accounts
of the Commissioners for the Port of
Calcutta for the year 1963-64 along
with the Audit Report thereon.
[Placed in Library. See No. LT-5922/
66].

12.32% hrs.
MESSAGES FROM RAJYA SABHA

Secretary: Sir, I have to report the
following messages received from the
Secretary of Rajya Sabha:—

(1) “In accordance with the
provisions of rule 127 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha, T am
directed to inform the Lok Sabha
that the Rajya Sabha, at its sit-
ting held on the 28th March, 1966,
agreed without any amendment
to the Armed Forces (Special
Powers) Amendment Bill, 19686,
which was passed by the Lok
Sabha at its sitting held on the
21st March, 1966.”

(2) “In accordance with the
provisions of sub-rule (6) of rule
186 of the Rules of Procedure
and Conduct of Business in the
Rajya Sabha, 1 am directed to
return herewith the Appropriation
Bill, 1966, which was passed by
the Lok Sabha at its sitting held
on the 22nd March, 1866, and
transmitted to the Rajya Sabha
for its recommendations and to
state that this House has no recom-
mendations to make to the Lok
Sabha in regard to the said Bill.”





